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to Starred Question No. 334 on the 
22nd November, 1962 regarding in
secticides and state: 

(a) when Government are likely to 
promote legislation in this regard; 
and 

(b) the reasons for delay, if any? 

The Deputy Minister in the MInis
try of Health (Dr. D. S. Raju): 
(a) & (b). A draft of the Bill has 
been prepared and is under examina
tion in consultation with other Minis
tries. The Bill involves a number of 
legal and technical aspects which 
have to be carefulJy examined. It is 
hoped to introduce a Bill in the second 
half Of this year. 

Shri p. R. Chakraverti: Has the 
Government examined the point that 
was raised in the last session, name
ly, that these insecticides are used as 
intoxicants by the drink addicts? 

The Minister of Health (Dr. Sushila 
Nayar): We are not aware of insecti
cides being used by drink addicts. 
They are rather poisonous and the 
intoxication is likely to take the 
man beyond the world if they do it. 

Shri P. R. Chakraverti: Has the 
Government examined the causes 
which led to the mixing up of insecti
cides with food-stuffs and if 50 what 
are the findings? 

Mr. Speaker: That is a different 
thing altogether. 

Dr. D. S. Raju: The hon. Member 
Is perhaps referring to food poisoning 
by insecticides in Bengal and Assam 
last year. Two independent commit
tees went into the question and found 
that contamination was supposed to 
have occurred while in storaie and 
transit. 

Dr. K. L. Rao: May I know whether 
the Government is proposing to set 
up a central institute to specify the 
quality and the standards of the 
pesticides and also the amount of 
toxin residues that could be safely 
consumed by men and animals? 

Mr. Speaker: The question was 
about legislation in respect of insecti
cides. Shri Sham Lal Saraf. 

Shri Sham Lal Saraf: In view of 
the fact that the Government propose 
to introduce a Bill on this subject in 
this House, as has been said just now, 
may I know what steps have been 
taken at the moment in order to keep 
the foodstuffs and other such commo
dities safe from being contaminated 
in the States all over the country? 

Dr. Sushila Nayar: As my hon. 
colleague has said, there was a com
mission of enquiry after the first in
cident of contamination Of foodstuffs 
by follidol in 1958 in Kerala, and as 
a result of the findings Of that en
quiry commission there were certain 
short-term precautions that were 
recommended by them which have 
been communicated to the State Gov
ernments, and most of them have 
implemented them. The long-term 
recommendations relate to this com
prehensive legislation to control the 
pro-iuction, storage, distribution, 
transport, etc., of these insecticides, 
and that legislation as has been said, 
is under examination. 

Floods In Brahmaputra 

+ 
.391. f Shri Surendra Pal Singh: 

L Shrl N. R. Laskar: 

Will the Minister of Irrlgatioll 
and Power be pleased to state: 

(a) whether it is a fact that the 
Government of Assam have under
taken a very ambitious and expensive 
scheme of changing the flow of the 
Brahmaputra river in order to save 
Dibrugarh town, and the adjoining 
areas, from the havocs of floods each 
year, and that they have approached 
the Centre for financial help for this 
project; and 

(b) if 50, whether the Centre has 
decided to give help to the Assam 
Government for this project? 
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The Parliamentary Secretary to the 
Minister Of Irrigation and Power 
(Shrl S. A. Mehdi): (a) There is no 
scheme to change the flow of the 
river Brahmaputra but flood protec
tion works, such as, construction of 
stone and timber spurs, revetments, 
etc. were carried out to save Dibru
garh town. After inspecting the 
etrects of the floods of 1962 a Central 
team of experts recommended fur
ther repair works. 

(b) Does not arise. 

Shrt Surendra Pal Singh: Is it a 
fact iliat during the first Plan period 
some special embankments and weirs 
etc., were constructed with Central 
aid to protect Dibrugarh town at a 
cost of Rs. 2 crores and all that 
construction work has been complete
ly washed away or damage<l beyond 
repairs, by the subsequent floods? 

The Minister of State in the MinIs
try Of Irrlgatlon and Power (Shrl 
Alagesan): During the first plan 
period a sum of Rs. 245 lakhs was 
spent On flood protection works. Half 
of this was given as grant and half 
as loan by the Central Government. 
It is not correct to say that all these 
works have been washed away. They 
have really served their purpose and 
protected the town. 

Shrt Surendra Pal Sinlth: May I 
know what ha; been the total damage 
by floods in the Brahmaputra valley 
during the past decade, and how much 
money has been spent On flood con
trol schemes in that region over the 
same period? 

Shri Alagesan: I am not able to 
give an estimate of the damage. I 
do not have the figures just now, but 
as I said, in the second Plan period 
an amount of Rs. 24~ lakhs was 
~pent, and now, both the Assam 
Government and the Central Govern
ment are at this question The Cen
tral Government has been continual
ly examining this and tryin!( to be 
very sympathetic. Additional funds 

to tlle extent of Rs. 102 lakhs for the 
current year and Rs. 150 lakhs for 
the next year have been allotted. 

Shri Hem Barna: May I know if it 
is not a fact that the high-power 
commission on floods had recommend
ed the dredging of the Brahmaputra 
river as a measure against recurring 
floods as also as a measure in order 
to facilita.te navigation and, if so, 
may I know whether the Govern
ment have taken any steps or are 
proposing to take any steps in that 
direction? 

Shrl Alagesan: I do not think that 
the committee which the hon. Mem
ber refers to, has made such a recom
mendation. 

Shri Hem Baroa: It has. I have 
read that. 

Shrl Alagesan: But we have re
ceived representat.ions from the Gov
ernment of Assam that the method of 
dredging as a flood prote~t.ion mea
sure should be tried. It was examin
ed by the CWPC and the cost of 
dredging a riv!'r like Brahmaputra 
comes to a very enormous size. We 
are accustomed to dredge port~ like 
Calcutta, etc., but the dredging of the 
whole river over hundr\,ds of miles 
of length will cost us enormously, 
and there are limitations on under
taking such a thing. 

Shri P. C. Borooah: In view of thE' 
fact that the devastation by floods 
has of late become an annual feature 
of Assam, and the successful control 
is beyond the capacity of the State 
Government, may I know whether 
the Govprnment of Assam has stress
ed on the Central Government to 
take up the Brahmaputra river, with 
its 42 tributaries, in a master plan 
and consider the matter from the 
Central Government side? 

Shrl Alagesan: The Assam Govern
IPpnt has ma1e various representa
tions. Thev have been urging that 
a master plan should be prepared. 
Recently they have prepared a pro-
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gramme of various works costing 
about Rs. 648 lakhs and special funds 
ha ve bePll allotted, though not to the 
full ext£'Tlt, to a great extent to meet 
the needs of Assam and they are 
going ahead with the proposal. 

:i>hri Sham Lal Saraf: May I know 
if an mtegrated plan of flood protec
tion and flood works has bpen pre
pared for the Brahmaputra Valley 
sud, if so, what are the salient fea
turE.S? 

Shri Alagesan: It is under prepara
tion. Both the State engineers and 
the CWPC are at it and they are 
evoiving an integrated plan. Many 
parts of .it are also being put into 
effect. 

Shrl R. N. Barua: Recently the 
Mmister of Defence and Economic 
Coordination. Mr. T. T. Krishnama
chari, visited Assam and met the 
Chief M,nister. Was he aware of the 
fact that due to the constant floods 
of Brahmaputra, it is no longer pos
sible for A..ssam ~xchequer to meet 
t'1" need, of As~am to control the 
fI.)();ls? ':las hE. submitted any report 
au.::ut thr flood position in Assam and 
a'Jout the multi· purpose scheme for 
tne Brahmap~tra? 

Shrl Alagesan: The Minister of 
Economic and Defence Coordination 
VISited .'\ssam and fie has submitted 
1 report, in which flood control also 
f.gures. Apart f~"m that, we are 
gcing ahead with 'hese works. 

Shri Heda: May I know whether 
hl(~ Gov~rnment have taken note of 
tile fac' that after the earthquakes a 
ftw yeu's back, Lhe bed of the Bra
hmaputr~ 'has ris •. r. by about 10 feet 
a~d, if '0, how this gigantic pr0blem 
is goin>; to be tack.led? 

Siui Alagesan: The earthquake has 
had a wry bad effect and it has in
c:eased the erosio., of the river Bra
hmhputra. As a r~'ult of it, all these 
works ar" being done. 

Shri Hem Baroa: The Minister said 
that the cost involved in dredging 

would be enormous. May know 
whether there is a big gap between 
t;llS amount and tile moneys so far 
spent in order to implement measures 
f.lj" flood protection and all that? If 
so, Nhat ~ the gap? 

Slul AJagesall: I have not followed 
thz question. 

Mr. &peaker: T\t! Minister said that 
dredging of the river would involve 
enormous sums. He wants to know 
whether the money spent sO far in 
vLher measures is as much as that. 

!)hri Alagesan: There is no com
pauson. 

Dr. K. L. Rao: :'.lay I know whether 
the Government l)n investigated any 
scheme to take vigilant steps to pre
ve:nt th" Brahmaputra from outflank
in~ the works at Dibrugarh? 

Shrl Alagesan: The works that are 
already existing are serving their pur
pose. 30me p~oposals have been 
made to strengthE'n those works fur
ther. Also, tho qupstion of down
strenm work to be undertaken to pre
vent th" river from erosion is also 
under consideratio'l. 

Shri Hem Barua: The floods are so 
devastating bfC'Iu~p it is Brahma 
putra and not putri. 

Mr. Speaker: It will not change, 
whether it is putra or putri. 

Shn Hem Barna: Putra is more 
virile than putri. 

Bank Advances against Pledge of 
Warehouse Receipts 

+ 
-392 J Shri P. R. Chakravertl: 

. L Shrl Rameshwar Tantla: 

Will the Minister of Finance be 
pleased to state: 

(a) whether it is a fact that the 
Reserve Bank has issued orders res
tricting bank advances against the 
pledge of warehouse receipts cover
ing paddy and rice; and 




